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CORAM : Hon'ble Mr. P.H. Trivedi ee Vice Chairman

¢.A./102/89

Hon'ble Fre. P.M. Joshi es Judicial Member

27/02/1989

Mr. K.K. Shah learned advocate for the applicant
present., Mr. J.D. Ajmera for the respondents not present,
Registry to inform the respondents' advccate. The case |

will be taken up at 12.00 on $st March, 1989 for admission.
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Vice Chairman
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Judicial Member
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